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NCENTRAL ADMINISTRATIVE TRIBUNAL | SN

KOLKATA BENCH, KOLKATA o

No. O.A. 350/00068/2018

Present X Hon'ble Ms. Bidishé Banerjee, Judicial Member
Hon'ble Dr. Nandita Chatterjee, Administrative Member

Subhendu Das,

Son of Shibpada Das,

Aged about 53 years,

Working as JE, under SSE lnspectlon BOE
Residing at Aurobinda:Nagar,

Street-No. 10, @ e, =
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Y 'StASeétion Englneer
v i Chlﬂaranjan Locomotwe-Works, o
”*F’@st Office ~ Chlttarary»an

’ Dist — Burdwan ok
™™ - 21.

" (iv)  Senior Personnel Officer,
Chittaranjan Locomotive Works,
Post Office — Chittaranjan,
Dist — Burdwan.

(v) Rajdeo Pandit, y
JE-Il under Sr. Section Engineer,
Chittaranjan Locomotive Works
Post Office ~ Chittaranjan, : -
Dist.~ Burdwan, '

Date 01_‘ order: 11.3.2019



2 0.A.350.00068.2018

ELS-23.

(vi) Debasis Mishra,
JE-ll under Sr. Section Engineer,
Chittaranjan Locomotive Works,
Post Office — Chittaranjan, "
Dist. — Burdwan, '
ELS-19

_ (vii) S.B. Seal,
JE-Il under Sr. Section Engineer,
Chittaranjan Locomotive Works,
Post Office - Chmaranjan
DISt Burdwan

Per Dr. Nandl ta Chatter ee Admmlstratl.veaMember
E ;gg K

The ap::?lilcarw'thhas&wacﬁﬁg%hz Tnia"”- nal {’,;tae"'sécqﬁd“(s;age litigation
wﬁ

praying for the followm"%rehef- e e

w"‘&"}’p Waz,,j
’WM‘, BT ks
“(a}  An order do issue directing the respondents to consider the case of the applicant
for promotion to the post of Senior Engineer since his name is appearlng in seniority fist
of Junior Engfneer against serial no. .”

2. Heard both Ld.VCounseI}, examined documents on record.

3. The submission of the appiicant, as articulated through his Ld. Cohnse[, is
that, the appficant, who was functioning as Junior Engineer on ad-hoc basis at
CLw (Electrical)rwas selected for the post of Junior Engineer vide order dated

20.5.2006 and joined in the said post accordingly. Subsequent to éertain
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litigations before. the Tribunal, the -panel for the post of Apprentﬂ:e Meohanics,
interest age was redrawn and the apblicant was excluded from the panel. The
applicant having approached the Tribunal in O.A.y No. 88 of 2009, the order
-excluding the applicant was stayed and, thereafter, upon disposal of Originai
Application No. 1631 of 2009, the panel was once again redrawn, but the
authoritjes thereafter issued an order that candidates, who were ekcluded from
the panel, would be allowed to continue as Junior Engineer purely on adhoc
basis. Candidates, who were exoluded from-the.panel, moved the Hon'ble Apex |

“F-A-‘lil

Court in an SLP Wthh was drspé%eb &feor 3@‘2@&5 direct‘mg that the petmoners
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his promotlon m-thi,e p“ﬁé?"bfssEE in the ught of HEmETEH
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Such repre{en?'atroanas preferred on 30. 10 20_. ‘
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fairly satisfied if a dlrectlon is |ssuei’aﬂ““6“ﬁ*‘1 Ci oncerned respondent authorities to

dispose of the said representation in a time bound manner.

4. Ld. Counsel for the respondents does not object to consideration of the

/
representation in accordance with law.

5. Accordingly, without entering into the merits df the matter and with the
consent of the parties, we hereby direct the respondent No. (i), namely, the Chief

Personnel Officer, Chittaranjan Locomotive Works, Chittaranjan, to consider the
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representation of the applicant dated 30.10.2017, If recsivad at his and, within a
period of four weeks from the date of receipt of a copy of this order. The decision

should be conveyed in the form of a reasoned and speaking order in accordance

with law and communicated forthwith to the applicant.

6. With these directions, the O.A. is disposed of. No costs..

(Dr. Nandita Chatterje '{g '5,’ ‘E ﬁ fla g *(B:d:sha Baneqee)

Administrative Memb g‘gd:cxﬁwgember
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